""'le"dimiawm ‘adly: .
u&a That & why T mwm-ww
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the hon. Muhmgive -that. mm-moenhthé'

ﬂnoruftheﬁome?

SHRI R. K. K‘HADILKAR: Intbe
Meméntwehwehuedall the 17 schemes,
' mmccnﬁveuhemu,givingoppommuy
ini the various flelds. Beyond that I do not
think - tbuehamciﬁcplmforemploymem
wfnuMymhwncemed

SHRIA. P SHARMA: Inthemtement
it is mentioned that for engineers and
technicians a provision of Rs. 3 crores, Rs. 1
crores for training programmes and Rs. 2
crores for giving financial assistance to these
trained in setting up of industries, has been
made. Under the scheme for educated une
. employed it is mentioned that a sum of
Rs. 25 crores has been allotted for schemes
specially designed to suit the educated un.
employed and to asmist them actively so that
they may set themselves up in gainful creative
endeavour. Then, it is ultimatcly mentioned
thut schemes with a tentative outlay of
Rs. 12.90 crores during 1971-72 have already
been approved by the Planning Commission.
Has the Labour Ministry got any machinery
to know as to how many people have now
been benefited by these schemes or have these
schemes been implemented and when are they
- going to be implemented so that people could
benefit from them ? ] )

SHRI R. K. KHADILKAR : When these
schemes -are initiated and finances are made
available, after some time we will be able to
find out how far they have progremsed and
benefited people. .. ... .. (Zaterruptions). At this
time we have not started asscssment or evalua-
tion of the lchemel. .

SHRI S. M. BANERJEE: The hon,
Mipister is .also aware that the “closurc of
Jarge, medium and small units, both in
West Bengal and at other places, has aggravae
ted the situation of unemployment. What

concrete steps have “heen hkcnbyﬂavem-'

mmttaseethatthoae umu are ukcnwer

-m.?;.?’%?m wa:;ama i

)

mmvmm 1' MA)

‘ hom!’unywellthat ‘the " Industrisl Recons.

SHRIR.K- mmmam Sofar o
West Bengal, hmnmmd,tbebou.Mmber'

truction ‘Corporition of ‘India is hélping to
re-open the closed. factories or . establishients
and even create some more opportunities for
establishment of gew units of industries. . “This
is being done. In other States, after the new
Orditance regarding ™ taking over .of closed
units, whether it is worth while to close the
unit, whether it could be opened and- made
viable, all these things will take a little time.
The examination of these things has started. 1
cannot say how many have been already
taken over. But preliminary steps, after this
power has been takcnover,havebeenuhen
at the State level, ‘

SHRI S. M. BANERJEE : .1 wanted to
know ‘whether, till such time, any steps ‘have
been taken to give themi certain allowances, -

"SHRI R. K. KHADILKAR ¢ AsI said
earlier, 5o far as West Bengal is concerned,
there were specific schemes. In other States,
such schemes are not there. Thercfore, I
cannot say what stepy arc taken in ‘this
direction.

w«mum
Steel Plant

395, SHRI GAJADHAR MAJHI ; Will
the Minister of STEEL AND MINES be

plcucd to state ¢

‘ f(a‘) the annual consumption of Refrace
torjes in Rourkela Steel Plant and the
quantity imported and met from indigenous

pom-ces;

) whetherthekourkehSteel Pllntlm
purchaed refractorics ‘amounting toRupw
ﬁﬁemcmmdurhglmm md : ;

(c) if so, the quantity purc!med fmm '
indigenous ~ sources and  the quami'ty
imported? ' :

THE M!N!STER OF STEELANB

m'mmscsmx 8. MOHAN KUMARA.
el WGALM!): (a)--The dnnual comsuinp.

ol‘rd'mmm in: nmmhsmm



1910-71 Ay ﬁmmmf-

Rmdnfcommptian of M‘mwla is
mtmintanwd lepamely for importedmd
indwomnemt.

: “(b) No, ‘Sir. The quanmy reeeived dure
iug !969-70 was worth about Rs. l 5 crores.

a (c) Infm'mnm wzll be collected nnd
‘phcedontheTableoftheHouse. '

. SHRI GAJADHAR MAJHI : What is the
procedure adopted for the purchase of refrac-
tories from’ the  Indian manufacturers and
whether any quotations are called for and, if
lo, wh:ch firm’s was the lowen tender ?

‘SHRI'S. MOHAN KUMARAMANGA-
LAM : There is nothing in the Question
-dbout the procedure. I am afraid I have not
got the details. The usual procedure in to
call for tenders. But the number of refrac-
torymmufactuﬂ_srl are very few. I am not
sure of the position. If the hon. Member
wants information, I wxll lay it on the Table
,of the House. .

.BHRI K. PRADHANI: May I know
fmm the hon. Minister whether once rejected
_refractorics on the ground of physical and
chemical defects were again "passed and the
Refractories Department pressed for payment
tothefamuby the management and, if so,
why? e

SHRI s, MOHANKUMARAMANG&
LAM: There have been some defects in
some of these refractories 'which have been
given and the matter is being. ‘taken up with
the refractory manufacturers’ association. We
are attempting to improve the quality. But
I do not think that so far asthe actual
refection is concerned, any harm is being
auudwthephntondutmmt. o ’.

SHRI SURENDRA MOHANTY s The

mmmunedthltmmm_‘

' wqatdlmmmtmiwi as to the consimption
mﬂr-ctmiu, imported and - “indigeoons.
i __‘uwfaof m&tminmm

" of refenctories ave imposted, ainy 1 know bow
53300 tonnui.,,g: '

_Mrdmnumbmugimpomd without

msmmmm_
uuezdmwﬁummmw;
Is kept of the imported refractories. T'stated,
and that is trne that . no separate account of
consumption - of refractorics xmpom or
bought indigenously _is kept scparately. That
is regarding consumption. Al the refractories,
both:mpmedandahotheindzgemm ones,
are kept together in & common plwe,mi
are used uandwhmnecmlry s

- 8o far as the:mportuconocrned 1 have
sent for the figures and I will plaeetton
the Tubleof the House when it is uvuhble

SHRI SURENDRA MOHANT}{: It the
Government aware that corruption is rampant
in the procurement of indigenous refractorics
in the Rourkela Steel Pldnt? :

. MR. SPEAKER: I did not nl!owyou
a second quution, please.

Sharing of Productivity gains with
. *  Labour by Industries
396, SHRI H. K. L. BHAGAT: Will

the Minister of LABOUR AND REHABL
LITATION be pleased to state ;

(a) whether Gwemmcnt are consider-
ing any proposals for sharing of the. produc- '
tivity gains in various ‘industries by the
labours ; and

(b) if 8o, the salient features of the pro-
posals and the time by which theymlikely
to be implemented ?

. THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHABI-
LITATION (SHRI BALGOVIND VERMA)

(u) Nowch propouh urebemg oond

(b)Dounotnﬁe.

_ BHRIH. K.LWGAT Iwwldlike'
‘i know from the hon, Minister * whethier ‘it .

,*viwddnnfmwmmmhm;






